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“iSmt Lakshm: Swaminathan, -

"lgember(A)
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Department of Statxstlcs, M1nlstr} of Planning, L
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B;'Advocate-Mrs. Shyamla Pappu, Sr Counsel*w1fh
Shri Pramod Kumar & ShrxﬂR “Krishnamurthx
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Union of India through -

1. Secretary, e oo IR
Department of Expendzture, '
Minigtry of Finance, North Block,
New Delhi.

2. The Sehretars.. . =

;. Department of . Statxstvcs, :

Ministry of Planning, .
Sardar Pate! Bhawan, Sansad Msarg,
New Delhi.-:

3.- Lhief Ex ecut1ve Off1cer, ' -
National Sample Survey: Organxsatlon, ] 4 B , o
Ministry of Planning, ‘Sardar Pate! Bhawan, o

_Sansad Marg, New Delhi. . i

Data Processing Division, o L P
National! Sample Survey: Organxsatlon. s AT P _ e

164, GLT Road, Bara N&gar . : i o L R
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C.R. Shah §/c Jh?l Pl . Shan

b.D. Dﬁlnda S/o 5h. L.D. Dhinda

M. Hajumdar /o Sh. A.5. Majumdar
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Shankar Vasmik S/o Sh. Pamduji Vasmik
Shanﬁér Dass.S/orSh.'N.C.'DaSS

Asit Saha S/o Late Sh. K.M. Saha
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All C/o The Director i*
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Saxena

. ﬁépaipéqeessing Division, N.5:5g
Ninistfyfnfﬁpianning, Nagpur.

SH.-Deodatt:ﬁhbulkar-S/o fi. Sukhdeo:Ambulkar ~
C[3~QED,iNSSD,iﬁinistry;of Flanning, sAhmadaba

- Mishra S/o Sh. R.N. Mishre |
‘NSSD,.Hinistry of Planning, Giridih
Sh. M.L. Zutshi S/g s5h. P.N. 2utshj

Sh. A.‘Eﬁaudhary S/o Sh. D.D. Chaudhary

Sh. M. Sarkar S/o Sh. 7J. Sarkar

Sh. S.K. Roy S/o Sh. K.N. Roy .

31. Sh, Md. Shamsudin S/o Sh. Magbool Husain

-;gAlliC/o;Secfetaryl
Hational Sample Survey“Drganisation,
Employees Association,

.. Hans Bhawan-11, New Delhi-2

Sr.Counse} ‘with
hnamurthi Yy




Union of India
1) Becretary, Department of Expenditure
Ministry of Finance, Nofth Block,

New Delhi,

2. The Secretary, Deptt. of Statistics
Ministry of Planning, X !

Sardar Patel Bhawan, Sansad Marg,

New Delhi,

3. Chief Executive Officer

National Sample Survey Organisation
Ministry of Planning

Sardar Patel Bhawan,

Sansad Marg,

New Delhi, _ -

4. The Director
Data Processing Division

National Sample Survey Organisation,
164, GLT Roagd,

Bara Nagar,

Calcutta, «+s+0+ Respondents,

(By Advccats 3hri V,.S.R. Krishna )
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16, Sh., N.P.S. ®hli S/o

Sh, Inder Singh Xohli,

<5 -
oA 612/99
) 1. Sh. Pradeep Kumar Kapil S/o Sh. D.R. Kapil.

2. Sh, Balbir Singh 3/0 Sh, Late. K R.N. Sharma.
3, Sh, P.S. Chauhan S/o Sh, K.L. Chauhan.

4, Mrs. Indu Dutta W/6 Sh. Rajender Dutta,

5. Mrs. .Swarn Issar wW/o Sh, Rajesh Issar.

6. Sh. Krishan Zhangé Gautam S/o 3h, R.Z. Gautam,
7. Sh., Satya Dev Gupta S/¢ Sh. 3.K.L. Guptat
'8, Sh. 5.X. Tripathi S/o 2.C. Tripathi,

¢. - Mrs. Shashi Saprs W/o 3h. T.3. Sapra.

10. Mrs. Pavnesh Sharma W/o Sh, F.Lal.

11. Sh., Rajender Kumar KApoor S5/ Laﬁe 5h. H.L. Kapocer,
12, sh. Shahid ali S/o Sh. Late J.S. All.

13. Sh, Som Nath S/o Sh. H.L. Madan

14, Sk, A.K. Gupta S/o 3h. Late. H.C. Gurta

15. Sh, M.L. Goel 3/0 Sh. R.5. Goel.

17. Mrs., Sudesh Anand W/o Sh- Vinay Kumar,

18, Mrs. Uma Kapoor W/o Sh. A, Parsad,

19. Mrs, Manof;ma Bahal W/0 Sh. L.K. Bahal.

20.  Mrs. Meeno Maheshwari W/o Sh. Rajeev Maheshwari.

21, ._Mus. Shampa Bhattacharjee W/o Sh. S.K. 3hattarchjee,

22, Sh. Vinoé Kumar S/o

Sh. G.R, Dondiyal.

- contd.;;;
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& Mrs, Bhuwana Ram Sh, A..K. Raman,
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5.B. Sarkar S/o.Sh,(Late) B.3.Sarkar,

o ~Data *R:ocessing~<:entre;
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Smt. Ushé Sreedharan F.shreedharan Ww/o P.Sreedharan.
Smt. Dolly Roy W/o Sh, S.¥. Roy,
Smt. Madhuri Gopal MNaidu W/¢ Sh, Gopal Yaidu,

Sh. Gangadhar Awachitrao Chandankhede S/o Sh. Awachitrao C.
Khede,

Smt. Shri Lata Pal W/o Sh. A. Pal.

50. Smt. Uppal Nandi w/o Sh, D. NMandi.

51, Sh. Anil Dinkar Raulwar 3/o0 Sh, Dirkar Raulwar,
52, Sh. Harish Chandra Natthuji Dudhe S/o Sh, Nattuiji Dudhe,
53, Sh, Dhanraj Lahanujil S/o 3h. Laharm:ji Dahat,

3 S4, Sh. Prahlad Rajaram Tambe 5/0 Sh, Zaja Ram Tambe,

< i 55, - Sh. Kamaldas Bhiwaj! Bansod S/s Sh. Shiwaii Bansod.

i

4 56. Sh. Daulat Bajrao Kamble 5/o 3h, Zajrac Kamble,

A ’

L 57. Sh. Ghanshvam 5Shrips3 Selve 3/0 Sh. Shripac Salxz,

£ 58, Sh. Prabﬁakar Udav Dewaikar /5 Sh.idhav Bewaikai.
6 59, Sh. Vinavak Laxman Bahadure 5/o 3h. Lavman 23hadure,
t 60. Sh. Jagaﬁnath Fadurang Dham3de 5/o5 3k, Pacuranrg Chamde.
i _
E 61, Sh. Dakram Mohapat Mandaeshwar 5/¢ Ychpat Nandeshwar.,
62, Sh. Bhaurao Kisanrao Sombarse 53/o 5k Kisanrao Sonbarse.
;h 63, Sh. Ramesh Pusaji Barapa<tra S/o0 3h. Pusajil Baracatre,
64, Sh. Mansaram Motiram Nandagaoli S/c Moti Ram Nandgaoli,
65. Sh. Prabhunath Wasudeo Khapekar S/c 3h, Wasudeo Khapekar.
. 66. Sh. Prabhudas Ranchanéra Rangari $/o Sh, Ramchandra Rangari

67, Sh,. Jogeshwar Estari Shende S/o0 sh. Estari Shende,

68, Sh, Suresh Yadzv Rao Ukey S/o Sh, Yz2av Rao Ukey,

¢
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Dashrath Ninwae 3/0 Sh, Cashrath Niwae.

Sh. Gauri Shankar

Sh. Kailash Maroti Meshram 5/c Sh. Maroti Meshram.

Sh., Manik Dashrath Ramteke S/c Sh, Cashrath Ramteke,

sh. Bhoraj Nathuji Hatmode S/o Sh. A. Nathuji Hatmode.

aAll C/o Data Processing Divicion

N.S.S.0. Ministry of Planning, Nagpbur.

Sh. Raj Kishors= Prasad S/o Sh. Rhuhaneshwar Prasac.
ch. Amar Kumar Sinha S/o Sh. Tribhuwan Parasad.

<h. Alok Kumar Gupta S/o Sh. Tulsi Parsanha Gurta.

Sh. Naseem Ahemad S/o Sh. Md. Zainul Abecin.

Sh. Ram Chander quri 5/0 Late Sh. Dec Chancra Koeri.
Sh; Ranieet BaneTjee 53/o Lates 5h. Anil Kumar 3an=ar jee,

53kh. Ram Krishna Sose 5/0c La= . Zimal Xrisnna 30se,

Md. 3uliman S/c Late 5h. Fanchn #lan,

Al: 7/n Data Processing Division
Ministrv of Flanning,

N,2.5.0.

Gir-icih. ... .Fetitioner/korlicants

By Advocat2 Mrs,Shyamla Pappu,Sr.Counsel with Sh.pramocl
~ Kumer & Sh.R.,Krishnamurthi)

versus

Union of India

Secretary

Department of Expenditure

s Ministry of Finance, North Block, :

§ ' . New Delhi,

5‘% -
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3.

8,

_secretary

pepartment of Statistics
Ministry of Planning,
gardar Patel Bhawna,
3ansad Marg,

New Delhi.

chief Exacutive Officer, -

National Sample Survey Organisation
Ministryof Planning,

sardar Patel Bhawn,

sansaé Marg, New Celhi.

a-a Trocessing Division

¥z-icnal Sample Survey Organiéation
Mministryv of Planning,

=iT RCad, Bara Nagar,

Zal-utta.

(By Advocate Shri V,S.R. Kgishna )

-

contd....




=10~ -

i
!
i

QA 613/99

; | . sh, Om Prakash S/o Sh, Shiv Charan Dass,

% i Sh. R.L. Dhingra S/o Sh. Bisakh Ram Chingra,

% _ é; Sh. B.L. Tameja S/o Sh. (Tate) Sawai Ram R Taneja.
§ X {;. Mrg., Kusum Lata Mathur w/o Sh,. R,.B.Mathur,

% < ‘;5. §Rs. Jyoti Parkash B/o Sh. Bhim Sen.

i
-

6, Mrs, Kanchan Talwar W/o Sh. M. Talwar, -

Sh, P.R. Agnihotri S/o Late Sh, H.E. Agnghotri

ST ST TRt
~
L ]

8, ch, ¥ %, Pool! 3/c Late Sh, R.M. Popli,.
‘ 9, $h, T.R. Chawla S/o Sh, Sardari Chavla
All C/o Data Processing Centre,
? ¥.85.8.0. Deptt. of Statistics,
% Ministry of Planning, Hansw Bhawan,
i New TMelhi, 110002, !
16 Sh. R.N. Patil S/o Sh, N. Patil.
‘ 1}.  Sh. R.M. Bagade 8/0 Sh, M, Bagade.
; 'f 13.  Smt. G.G. Gajbhe W/o Sh. G. Gajbhe,
é ) . 13, sh. S.N. Paul 5/0 Sh, N, Paul.
g 3 l 14, Sh, S.S. Mukherjez S/o Sh, S.K. Mukherjee,
E ! - - 15, = Smt. R, Bhattacharya H7b‘Sh.‘H. Bhattacharya,
, k 16.  Sh. P.P. Meshram 8/o Sh, P. Meshram,
| 17.  Sh. D.A. Shambharkar S/o Sh. A. Shambharkar.
{ (I 18. Sh. P.D. Bhagat S/0 Sh. D, Bhagat.
=
; ———s
i w?& \
contd.,.




"f;nc /o ’bét'.a Procaas ing Division,
Ko8:3.0., ﬁinistry of Planning,

P ioa e =

,ggz' Hiss Anims Hiswas D/o Sh, Umapati Bisvao
‘Sh. Ashim Chatterjee S/o Late Sh, Bibhuti Bhushan Chatterjee
Miss Shantd GGpta D/o Sh. Ananth Nath Gupta

TR S T W

Sh. Mangsl Kumar S/o0 Sﬁ.(Late) Beni Pandit,

Sh, Bhim Singh S/o0 Sh. Durga Pd. Harijan (NSSO Ahemadabad)
93 LD YR Shas e ';b\o v \ode S\reca VYrorod Shovra.

All C/o Data Procsssing Division,

Eaaxls ali casnos

HB:S5.8.0,, Ministry of Planning,
Giridin, ...PetitionergfAppkicants,

(!By Advocate Mrs.Shyamla Pappu,Sr.Counsel with Zh.pPramod
Kumar & Sh,R.Krishnamurthi)
Versus

4 Unimon of India’

P AVER G ATY S AT M bk fige) T LA b TR W ™

1. Sacretary
Deptt. of Expenditure
Ministry of Pinance, North Block co
Few Dslhi.,
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N2,
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3.

g

' paptt. of Statistics,

5H1n1,try of Planning
sardar Patel Bhawan,

gansad Marg, New Delhi.

Chief Executive Officer
Kational Sample Survey Organisation
Ministry of Planning,

§Sardar P&l Bhsawan,

18ansad Marg, New Delhi.

The Director

Data Processing Division

‘Rational Sample Survey Organisation
Ministry of Planning

GLT R0Oad, Bara Ragar,

Calcutta.

(By advocats Shri V,S.R. Krishna )

.+ Responsents

contd...
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S, Sh., K.K. Patney~ S/o Late Sh, Jassu Rap

Z. Mrs. Krishna Kumari W/o Late Sh, Amar Nath

3, Ms. Mamta Chowdhury D/o Late Sh. 3.Sengupta

4, Sh, P.M. Kiurian S/o Latz 3h, Thacko Mathew

5, Sh, Ashit Ranjan Guha S/0 Late Sh. Jadunath Guha

€. Nikhil chnndra That=rjee 3/0 Late 3h, Xashi Nath Chazerijee

7. Sh. 3umeknal Das 3/c La:= Sukhendra Tha Tas

E. 3h. Sucdhensn Ranjar 3ent:ta 3/c Late 5h. Jogancder Zh.3engups:
o. Sh. ¥ali Pada Sahz 3/2 L=z=z 3n, Basanta ¥,3ahz2 i
10. sh., Satve Ranian Xaiyilsl 3/5 Late Sh. 3Sushil -lumar Yaivilal

11. 3h. Ajit Mohan ThoukKeib=x%¥:/c La e 3=, Manonar Choudhary -

(o]
48]

12, Sh., Hari Fraszd Banerjes 3/c Late Jatinendr annerjee

12, 5h. Kalachang Muxherjee 3/o Late Netaii Thand Mukherijee

14, 53h, Pawan Kumzr 53/o0 3h. 3atnarain

w

all c¢/o General 3Secr=tar:

National Sample 3Survey Zmploy=es Organisatizn

Hans 3hawan-J1,,New Delhi,2, _ ...Petiggyconers/

Aprlicants,
(By Advocate Mrs.Shyamla Pappu,Sr.Counsel with
Sh.pramod Kumar & Sh.R.,Krishnamurthi )

Versgus
Union of India
1. Seéretary, Deptt. of Expenditure

-Ministry of Finance, North Block,

New Delhi,

contd.,..
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2. The Secretarly.,

pepartment of Btatistics}‘r

Ministry of Planning, Sardar Fatel Bhawan,

sansad Marg, New Delhi.

3. chief Executive Officer

National Sample Survey Organisaticn ~
Ministry of Planning,
sardar Patel Bhawan,

sansad Marg, Mew Delhi.

4, The Director
Data Froceséing Civision
Nati>nal Sample Survey Organisation

"GLT Road, Bara Racar,

(By Advocate Shri V,S,R. Krishna )
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IRENE 19-
e ’ 20.

OA 615/99

ShS.NSen Gupta s:/o sh.(Late) L.M.Sengupta

Mrs. Sarla Vaid w/c Late Sh. S.P. Vaid
Mrs.K.K.Girdhar W/o Sh. Prabhu Dayal Girdhar
Mrs. Raj Mallick W/o Sh. O.K. Mallick

Ms. P.Sengupta D/o Late Sh, Satybrata Dasgupta
Ms. Chhaya Dutta D/o Late Sh. K.M.Ghosh

Ms. Pronati Dutta D/o Late Sh.R.R. Ghose

Mr. R.N, Katyal 3/o0 Late Sh, CTh. G.2. Katvyal

Sh. A.3. Roy Choudhary 5 /o \ade Sw. Gisid? 9=3§ Crhoudnere

y URBLCVE I et s
Mre. Karuna Mitrza B/o S \mde RooenedT < .

Mr. Yasin Ansari 5/0 S\ \sde. Famenw Miem

i s G
Mrs. Dipti Sen Gurta W/o Sw-\ede ¥awmal e
Mrs. Aparana Fauzdzr W/o Sr ™M KF‘*—‘“&C“‘”

Mrs. Namita Sarkar W/o Sw \ade Homin Ciarden SaRar

Mrs. Reba Gupta B/o0 Sh-\sie Su%o& Prased e

Sh. Sasanka Sen S/o Late Sh. Swandra Kumar Sen

Gour Ch, Anon S/o Late Sh. Sadhan Ch. AAwon

Sh, Chanch{ Kumar Chathaha §/o0 Late Sh. Sushil Kumar CThaltya
Sh. Anil Kumar 3/0 Sh. Radha Ballabh Xundu

Sh. Haridas Ganguly S/o Lae Sh. Satydndra Kumar Ganguly

Sh. Himangshu Kumar Ghoseh S/o Sh.(Late) Girindra Kumar Ghosh
Sh. Subal Thandra Maity S/o Late Sh. Rashal Th. Maity

Sh. Bhol= »-~+h Makheriee S/0 Late Sh. Krishna Ch. Kukherjee . ..

contd...
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Sh.

. ) e s f

Sh. Amal Kumar Sen S/o Late Jayanta Kumar ‘Sen

sn Gisgdhan chaMonfee S\o Sn D Cralioyee.

All C/o Secretary, ,
National Sample Survey Organisation,
Employees Association, ‘

Hans Bhawan-II,

New Delhi.2.

Advocate Mrs,.Shyamla papou, Sr.Counsel with
pramod Kumar & Sh.,R.Krishnamurthi )

Versus

Unibn of IKRdia

Secretary,
Deptt. of Expenciture,
Ministr- of Finance, “orth 5122k,

New Delhni,

The Secretavr,
Department of Statistics
Ministrs of Planning, Sardar Patel 3hawan,

Sansad Marg, Mew Delhi.?

Chief Executive Officer
National Sample Survev Organisatior,
Ministry of Palanning, Sarcdar Pare! Bhawan,

Sansad Marg, New Delhi.Z.

The Director

Data Procezsing Division, _

Naticnal Sample Survey Organisatir,
Ministrv of Planning,
GLT Road, Bara Nagar, -alcutta.

Calcu+ta, oo’

- (By Advocate Shri V.=.R. Krishna )

..Petitioner/
applicants.

Qespondent.
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OA 616/9S

Ms., Aloka Dut:*a D/o Late Sh,-5.C., Ghose

Ms, Kamlesh KatiyaliD/o Late Sh, C.L. Sharma

Sh. A.C. Bhar S/0 Late Sh, P.Z. Bhar.

e — o

|

All /o Tata Processing Centre,

N.3.5.0. Ministrv of Planning,

Hans Bhawan, Mew Delhi.:

Mrs, Pushpa Biswas W/o 3h, Rradip Kumar 3:i

tn

was

Mr. Mihir Kunar 3arkar 5/0mSh, Xrishna ‘razanna Sarkar,
Mrs., Kusum Kali BiSQas W /0 Late Bikash CThandra Biswas,
Mr. Ashis Kumar Das 5/o0 Sh, 3acdananda Dax. -

Mr, Uttam Das S/o Sh, (Lare) “cnotosh Zhandra Das.

Mr. Monojay Ghanti 5/0 Lat=? Bepin Behari Ghanti,

Hr. Dibyenrdu Kumar Ghoshal 5/0 Late Heramb Ch. Ghoshal.

Mr. Sushen Chandra Das S/o Late Krishna Pada Das,

Mr. Amal Kumar Mukher jee S/c Late Jitendra Nath Mukher jee,

Mr. Dinesh Chandra Dalal S/o Late Chandra Mohan Dalal,
Mr, Pramathes Roy S/o La-e Rajen Roy.
Mr. Suvpriya Gupta S/o Late Sh. 3amindra Krishna Gupta.

Mr. Manish Chaudharv S/o Lat= Haribhaian Chaudhuri

~—

contd,.. i
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18.

19.

20.

21.

22.

23,

30.
31.
32,

33.

W
W
.

(99 )]
(o))
.

37.
38.
39.
40.

41.

42,

’(

-1_8 -

Ms. Geeta Ghosh D/o Late Mahencdra Ch. Ghosh,
Mrs. Sabitri Deb W/o Sh, Chitta R. Del.
ur, Tarak Ch. Dutta. S/o Late Bisnucharan Dutta.

Mr. Nripendra Mohan Basu 53/0 Lat2 Ramani Mnhan Basu,

Mr., Anutosh chakraborty S /o Lat2 Gopal Chandra Chakarbor-y.
~

Mr. Keshab CThandra Blswas S/o Lz-e Fhanindra Nath 8iswas,

Mr. mimir Baran Paul S/0 'Nail Rrishna Paul.
Mm Tapate Chakarborty W/o Sh. Amal Kumar Chakarborty
Mr.s Ratna Khan w/6 Late Sailendra Nath Xhan.

Mr. Santosh oy S/o Late Jaytandra Lal fov.

Mr., Tartha =arathi Bhattacharjie» S /o Amulya Xumar 3Bhattacharl

¥r. Synil Kumar Ghosh S/o Late Narayan Ch. Ghosh,

4
]

Mrs. Chinu 3hat-acharyes W/o Late Sh. 2upesn Zh. 3hattaechzrve

Mr. Sandiran Rav 3/0 Late Rzisncra CThanctra Rov.

“r, ~hizta Ranian Xun®u 3/

1

ct

La
Mr. Sital Paul 3/o0 Late Sh, 3ashi Kanta raul.

4r. Sunil Kumar Roy 5/0 Late 3n. 3attkrishna Rov,

Mr. 3imal Das Gupta S5/0 Latz? Nila Ram Das Gurta.
Mr, 3iraj Kumar Basu S/c Birenira Nath 3asu.

vr. 2am “handra NDas S/o Lat2 Furna ~handra Das,
Mrs. Bela Dutta W/o Late Sh. B Sudhir Dutta.

Mr. Dibakar Pal S/o 3h. Bishnu Pada Pal.

Mr. Jiban Kishore Dev S/o Late Sh. Jatindra Lal Dev.
Mr. Ranjit Kumar Mandal S/o Date Tulsi Ch, Mandal.
Mr, B8ijon Lal Ghosh S/o Late Sh. Girija Nath Ghosh.

Mr. Sakti Ranjan Mukhopaéhyay 5/o Late Sh- Santi Ranja=

All C/o Data Processing Degivision, WN.5.5.0.,

Ministry of Planning. Calcutta.

(By Advocate Mrs.Shyamla Papou, Sr.Counsel with
Shri Pramod Kumar & Sh.&xrishnmunm )

- 3h, Chaitanvs Charan Xunc:.
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VERESUS

Union of India

Secretary, Deptt., of Expenditure
Ministryf of Finance, North Block,

N éw Delhi,

The_Secretary,
bepartment of Statistics,
Ministry of Planning, Sardar Fatel Bhawan,

Sansad Marg, New Delhi,

Chief Executive Officer
National Sample Survey Orgzanisation

Ministry of Flanning ,

b

: Mar

f

Sarder Fatel Bhawan, Sansea

10

[4

New Delhi,

The Director

Data Processing Divicion

Natinnzl Sam—nle Survey Crgznisation
Ministry of Flanning,
GLT Road, Bara ¥Nagar,

Zalcutta. ees-s.r25pondents,

(By Advocate Shri V,S,R, Krishna )

contd, .,
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1, Sh, Kuldeep Sharma 35/ 0

Shri G.K.Sharma

t2 Shri M.P.Cairae

2. Sh., Arvind Cairae S/0 La
3. Sh, H.C. Mehra 5/0 Late Sh, Chaina Ram
4. 5h. M.Z.3harma 5/0 3hri

5. 3h. S. 3hattacharya 3/0 Late Sh,

A11 C/ O Da+a Processing

7.3hattacharya

Centre,

Naticnal Sample Sarvey Orcanisation

Department of Statistics,
Ministry of‘Planning,
Yans Bhawan 11,

Kew Delhi-11008 2

5: BHri M4, ALy Asgar Mandal

"-}. Sh. Pradip Choudhary S/0 s

S/0 Sh, Ishagque Mondal

hri Sita Ram Choudhary
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op. Subhash Chandra Roy s/o Sh. Bijev Krishna Roy

Sh. Jyoti Ghosh S/o Late Sh. Narendra Mzth Ghosh

sh. Jagbandhu Chat*oraj 3/0 La e Snh. ~nitta Ranian Chattoraj
sh. Kumaresh Das 3/0 Late Sh. rinesnh -handra T'as

Sh. Subrata ROY 5/o0 Sri Dwipendra Farsvan Roy

sh. Samir Kumar ~weudhary 3/0 Prafulla ~h. Zhoudhary

sh., Ashokx Xumar 30se 5/0 Latz Amal ~hanter 20s2

sh. ¥amzl Xumar Datts s /o T,at2 Chintamani Sutt3

Sh. Bucinizv Paul < /n Curya Mvarayan Taul

Sh. Ashox Xumas Guha Mairncal 3 /2 srionibnuznan suhz Majumdar
Ssh. ™alos Zumar Math 3/2 Lat= Rz~ shira™ tetn

sh. arczc ‘ajumdaar  S/0 3%. ~uhimgt lanti aiumdar

Sm= “anic ~as 8 v/o Titas T2z

sh. Davs? Xumar Ghosh S/2 s, Hanai Lal TUTET
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5h. Sownen Goswani S/c Lae Sh. Mani Gopal Goswami
mr. Prasanta Bose S/o Lata Tara Kanto Bos2 -
Sm- . Uma Chat cpadhvay W/o Sh. amitapha Chattopadhvay

smt . Snobha Chattopadhvay Ww/o Tr. Ashok Chatzovachvay

smt. Lily De W/o Dr. R Prabir Kumer De
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smt. Snigdha Bablit

Prabir Bose s/o Late Sh. Pnamatha Nath Bose

sh, Pradpp Kumar peb S/o Lat She. Nepal Ch. Deb

Sh. Sauresh- Basu s/o Late sambhunath Basu

sh. Kabindra Nath Das S/o Sh. uvaripada Das

Sh. Gautam Mitra s/o Late Arun Chancra Mitra

Sh. Bishwarup Basu Mallick S/o Ajit Basu Mallaick
sh. Dipak Das S/0 Nagendra Nath Das

Bs. SHehismata 3iswas w/o Dr. Kuntal Biswas

Sh. Ashok Kiumar ~hatterjee S/o Late Ajit Thatterjes
sh, Utpal Tatta s3/o0 3h. igncaculal Tutta

<n. Marinal Xanti +andi 3/0 3ri Mriwyuniava Nandi
cn., hlok Kunarl ~hararber-v 3/ 5h. Ajiz Kumer Thakarpor ¥
3n. Arunave ~utta S/o S5ri Suthir Xr. Duttz

=n. Shekhar Ganauly S#c Late 3atisnh °h. Ganculy

5nh. Janaranian yaldar S/o Late Jiban Kumar taidar
sn. Subhanshu Ghosh 5/c Yarendra Math srosh

Sh. Ravi Shankar Mishrz 5/- 3ri Shashi 3nusan “ishra

sh. Subrata Bhattacharva S/2 3ri -itdndra Math 3hattachzh

0

Sh. Sujoy Kumar ugldar 3/0 Late 3aroj rumar Talder
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Sh, 3Samir Kumar mo¥éal 5/o 3ri Gobinco Lal “Yonfdal

[

2h, Tapan Xumar Hag 5 /0 Late Surencra Math Yag

Sh. Gautam Prasacd Ghcsh 5/5 Late Ganesn CThancra Ghash
=h, Subir Kr. Sarkar 5/o0 Late Pramatha Math Sarkar
pmaf

sh.'Das gupta S/o Late Frafulla Kumar Dasgupta

Sh., Dhurjati Gupta S/c Late Ashok Kr. Gurta

Sh. Anup CHatter jes s/o Sri Arun Kumar Zhattar jee

Sh. Vinayak . Mahatpure S/c Ramram G. Mahatpure
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Sh. Sudhakar Pal S/o Sh. Bishnupada Fal

smt . Santa Raha W/o Asit Baran Raha
Sh. Dipankar Roy S/o Sh. Anildendu Roy

7{) smt. Bandana Hazra W/o Mr., 4.1. Hazars

| N Dﬂbkhnﬁ\'%oxkl%90C>%baxntJ«r&Kgx

All c/o Data Processing Tentre

¥.5.5.0. Minis ry of Planning Calcuttea.

n

12

Y. 3n, Prak¥ash i4. 3apat 3/c *an2"2rras #..-aba:

7% 3h, Shyam 3under 2, Lakhote 5/2 Ram Frzsac . Lakiicte
NS Sh.Chanderkant G. Thakur 53/~ Gejananrao V. Thakuar
e Sh, Shrikrisan K. Rathi 5/c ¥anhaivs Lal Fathii

77. Sh. Ishwar N. Zade S/c Marsvanra2o Zace

211 C/o Data Processing ZTentre

¥,.5.5.0, Ministry of Planning,

Kagpur. ....Fetitioner/Apdlicants.

(By Adwocate Mrs.,Shyamla Pappu,Sr.Counsel with Shri
Pramod Kumar and Sh,R.Krishnamurthi )

Union of India

) I Secretary, Depatt. of Expenciture
Ministry of Pinance, North Block

_Pew Delhi.

contd,.

Sh. Dilip Kumar Nebnath S/o Laté Sh. Radha Goirda Debnath

n, Pulak Kumzar Thar 3/2 Late 5h. Suchanshu ‘laravan Thar

Sh. Debdshish Choudhury S/c Late Sh.-Hari Bhajan Choudhury

Sh. Fromode Roy Chakarborty S/o Rakesh Chandra Roya Chakrborty
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The Secretary, )
Deptt. of Statistics,
Ministry of Planning,

Ssardar Patel 3hawan,

Sansacd Marg, New Delhi,

3. Chief Executive Officer
National Sample Survey Organisation
Ministry of Planning,
Sardar Pa+el 2hawan, Sansad Marg,

\ New Delhil

4, The Nirsector
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GLT Road, Barz Nagar,

Calcuttz. . ese.seR2SDONCENES,

\2L (By Adwvocate Shri V.S.R, Krishna )
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The applicants in the aforesaid eight Original
Applications are aggrieved by the action of the respondents in
rejecting their claim for implementation/extension of the
benefits of the orders of the Hon'ble Supreme Court to them
dated 9.12.1996 in Hari Shamrao Nimje & Ors. Vs. Union of

India & Ors. (Civil Appeal No. 16741/96 arising out of SLP

(CY No. 18948/95) read with the order dated 25.9.1998 in

Chandraprakash Madhavrao Dadwa & Ors. Vs. Union of India &
Ors. (Review Petition 2096/95 in Civil Appeal No. 5008/98
arising out of SLP (C) No. 16646 of 1996). According to
them, the orders passed by the Supreme Court in those
petitions ha?e been filed by others who are gimilarly placed
like them and are working in the Data Processing Centre under
the Ministry of Planning, Government of India and holding the
sams posts and designations as the present applicants. The
applicants claim that they are entitled to the new pay scales
of Rs.1680-2660 instead of Rs.1356-2200, Rs.200@-328¢ instead

of R

m

160@-2660 and Rs.2375-35@0 inestead of Rs.2000-3200
w e f. 1.1.1986 or the date of their promotion whichever is
later and to be fitted in the appropriate grades in the

redesignated posts.

2. The Apex Court in Hari Shamrao Nimje's case
(supra) allowed the appeal and set aside the Tribunal’'s order
by order dated 9.12.1996. The respondents were directed to
fit - the appellants as Grade'B’ Data Processing Assistant in
the pay scale of Rs.2000-3300 with all further cons<quential
benefits. It was further clarified by order dated 24.10.1997
that the pay scale_ will be Rs.2000-3200. Thereafter in

Chandraprakash Madhavrao .Dawda's case (supra), the Hon'ble
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upreme Court in its order dated 25.9.1998 had declared 4th t

" the appellants"were entitled to the des{gnation of Datsa

Processing Assistaﬁis Grade-111 « called earlier as Grade'B’)

in the scale of Rs.1606—2660 with effect {from 1.1.1986, the

date when the i1Vvth Pay Commission gscales came into force. It

was further held that the appellants were also entitled to the
scale of Rs.5000-3000 with effect from 1.1.1996 in view of the
Government orders passed in connection with_ the Vth Pay
Commissign recommendations. Although the Apex Court had held
in that case that the judgement is applicableaonly to those 48
appellants“ who were directly recruited as Data Processing
Assistants in the NSSO, Department of Statistics, Ministry of
Planning, Mrs. Shyamla Pappu, tearned Senior Counsel has
submitted that in the order passed by the Hon'ble Supreme

Court on 14.5.1999 in Kgmlakar & Ors. Vs. Union of lndié &

Ors. (Interlocutory spplication No. 1 in Civil Appeal No.

Al

o

3182/99, arising out of SLP (C) No. 19257 of 1995} the Apex
Court has also granted to the applicants there the samé
directions as given in Chandraprakash Madhavrao Dadwa's case

{supra)l.

3. Another set of applicants who were working in the
National Sampie Survey Organisation (NSSO), Data Processing
Centres at Delhi, Calcutta, Nagpur, Ahmedabad and Giridih, had
filed O.A. 1621/98 which was disposed of by Tribunal's order
dated 7.1.1999. Noting that the applicants &are identically
placed and similarly gsituated as the appellants were in the
cases before the Hon'ble Supreme Court referred to above, the
0.A.  was allowed with 8 direction to the respondents to place
the applicants ID the higher pavt scale of Rs.2000-32060 and

extended to them this benefit w.e. . 1.1.1986.
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4. Mrs. Shyamla Peppu, learned Sr. counsel for the
applicants, has contended that the applicants in the aforesaid
eight Original Applicagions are identically placed as the
appellants _in _the cases before the Bon'ble Supreme Court
(supra) and they should, thereforé, not be deprived of similar
benefits of being placed in the highér pay scales w.e.T.

1.1.1986 with all consequential benefits, including arrears.

™o

%e have seen the reply filed by the respondents

and heard Shri V.S.R. Krishna, tearned counsel. A

preliminary cbjection had been taken by the respondents that
the Principal Bench has no jurisdiction to entertain these
applications In the present form as the applicants are working
in different cities in the country. Jhis plea is, however,
rejected hAVLng régard to the Hon'ble Cha:rman's order dated
3 12.1999 allawing th; transfer petitiont, Ancther preliminary
otii=ction wes  that the application is pelated and hit by
limitation under Section 21 of the Administrative Tribunals
Act, 1985, Mrs. Shvamla Pappu, learned Sr. Counsel, has, on
the other hand, submitted that the question of limitation does
not aiise as what the applicants claim in these cases 18 the
extension of benefit of the orders of the Hon 'ble Supreme
Court in similar cases. She has relied on Amrit lal Vs.
Collector, CEC (Revenue) (AIR 1975 SC 538) and K.I. Shephard
Vs._ Union of India (AIR 1988 SC 688). Having ;egard to the
tacts and circumstances of the case and noting that the
representations made by the applicants in 1998 for extending
the benefits of the aforesaid judéements of the Hon'ble
Supreme Court to the applicants have been rejgcted on various

dates in that year only, we are of the view that the plea of

limitation has to be rejected, gsubject to what is stated.

below, :
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& On the merits, the respondents have not raised any

They have stated that the Department of

gerious objections.

Statistics (DOS) have constituted a committee to examine the

placement of the Flectronic Data Processing (EDP) personnel in

Data Processing Division (DPD) after the judgements delivered

by the Supreme Court and Tribuna! which is expected to submit

its report shortly,but +he same is not placed on record.

7. The maih contention of the respondents is that the

applicants in the present eight O.As are not entitled for

extension of the benefits given to other applicants who went

to the Supreme Court in the aforesaid cases as those

judgements are confined to only thosé appellants. However, it

3
ot
D

[#3

is not denied that the applicants are similarly situ

emplovess working in various grades 11 NSS& in the Data

Processing Division. The Tribunal in OA 162i/98 has alsc held

in similar circomstances that cimilarly situated emplcrees

need not come to Court for seeking identicse! benefits which
were earlier granted to their colleagues with which we
respec:fully agree.

8. However, it is relevant to note that six of these

applications have been filed in the Tribunal in 1989 and two

in 1998 for <claiming benefits of higher pay scales w. e [.

1.1.1986 based on the judgements of the Supreme Court 1in

orders dated 9.12.1996 and 25.9.1998. The applicants have

admittedly made representations for extension of the benefits

¢! the higher pay scales more than a decade later (see for
exampie representations dated 10.7.1998 and 6.11.199g>in 0.A.
©€13/9¢ which was taken .up dyring the hearing by learned Sr.
Counsel for the appy}cants. 1t is also relevant to note that
in the similar ceses which were before the Hon'ble Supreme
Court reliefs were first-given only to 48 appellants before

5 oA g vy RS | T
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them and later on extended to.the others who had filed the
bisbar -
Review application. In the, facts and circumstancee of the

L
cases, having regard also to the judgement of the Supreme
court in M.R. Gupta Vs. Union of India (1995(5) Scale 29) in
such matters and the provisions of Sec}ionﬁ 21 of the
Administ;ative Tribunals Act, 1885, we consider it appropriate
in the interest of justice, that the monetary benefits flowing
from thé fixation of the applicants in the gigher pay scales
should be granted to them only from the date each of the eight
Original Applications has been filed before the Tribunal with
notional fixation of pay w.e.f. 1.1.198% or from the date of

their promeotion, whichever is later, with consequential

henefits accordingly.

g. Iin the result, having regard to the facts and
circumstances of the case, the above eight =~ Original
Applications (0.A.237@/98, O. A 2372/9%., 0.A. £12/99, 0.4,
f13/99, O.A. 614/99, O0.A. 615/¢9¢, O A £16/9¢ and O A.

£17/99) are allowed with the following directions:

(a) Rﬁspondeﬁts to review the cases of the applicants
and identify their new designations and revised pay
scales in the light of the judéements of the Supreme
Court (supra) and place them in the appropriate
revised higher pay scales notionally with effect from
1.1.1986 or from the date of their promotion}whichever
is later. For the reasons given above, the applicants
shall Dbe entitied_to the benefit of the higher pay
scales with >efrect from the aforesaid date on &

notional! basis and be entitled to the benefit of

arrears in the higher pay scales only from the date of
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filing each of the Original Applications y With

consequential benefits inp accordance with law and |
rules; )
\

(b) The above action shall be taken within four months

from the date of receipt of a copy of this order.

Parties to bear their own costs.

10, Let a copy of this order be kept in each of the

above Original Applications.

&V ervr~—vs~ 3

(S.P. ET;;;;;’ - (Smt. Lakshmi Swaminathan?
Member(4) Member(J)

"SRD’




